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Mrs, Indira Sauhnmy
APPLICANT (S)

Union of India &

^8 Qf 19 92 in 0. A.2438/91
Shrl D. C. vohr^

COUNSEL

RESPONDENT (S) COUNSEL

Office Report Orders

13.1.1992

Present : Shrl D# C. Vohra* counsel for the

petitioner.

The petition is dismissed as withdrawn will)

liberty to take appropriate action as and when

the occasion arises,
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